
central Administrative Tribunal
principal Bench

O.A. NO. of 199^»

^ ..I ♦-hici fhe 5th January^ 2000
New Delhi, dated this tne dlh

CD Ariiae Vice Chairman (A)
Uon bie Mr.' Kuldip Singh, Member (J)
S/Shri

1 V. P.Shah, ^ r-K-h
S/o late Shri Mewa Lai ohah

Maha Deo Ram
S/o Shri Sukh Lai Ram

3. Swapan Ghosh, +h rho^h
S/o Shri Shailendra Nath Gho-rh

4. A jay Kumar,
S/o Shri M.P. Mandai

5. j.P.Sharma,
S/o Shri C.C. Sharma

6. S.P. Masih,
S/o Shri Prem Masin

7. K.R. Sharma
S/o Shri R.S.L. Sharma

8. Jitender Kumar, _
S/o Shri Ashwani Kumar

<4. S.B.K. Singh
S/o Shri Harshay P.D. Singh

10. A.K. Gupta
S/o Shri Bahadur Prasad

1!. S.K.Dayanand Babu,
S/o Shri Karunakar Panickei

12- P. Sri Ramulu,
S/o Shri P. Narasimhacnaru

13 E.A. Karnal,
S/o Shri P.M. All

14. O.P. Singh, ^
S/o late Shri S.L. Singh

15. D. Subnrarnanian,
S/o Shri N. Damotharan

16. Girish Pandey,
S/o late Shri Ayodhya Pandey

17. S.K. Behura,
S/o Shri D.N. Behura

18. V. Suresh Kumar
S/o Shri A. Viswalingam
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19. R.N. Goyal,
S/o late Shri B.N, Goyal

20. Lajpat Rai
S/o Shri Chandan Singh

21. Jeet Singh
S/o late Shri S.S. Rawat

(None appeared)

Versus

1. union of India tht ough
the Secretary,
Ministry of Home Affair ..-f
New Delhi.

?. Director General, CRPF,
Block No. 1, CGO Complex,
New Del hi-1 10003.

3. Dy. Director (Medical),
Dte. General, CRPF,
CGO Complex,
New Delhi.

Applicants

Responden ts

(None appeared)

ORDER

gy UHM Rir MR. S.R. ADJ^-.-.-...yJXE.^dM.RM^^

We note that by the Tribunal s order dated

2A 3.95 this case was adjourned sine dine wltt
liberty given to applicants to revive the mctttei

after the Hon'ble Supreme Court s verdict in SIP
filed by the Union of India.

In the absence of both parties we are not

aware whether the verdict in those SLPs have Dee.

received.

j By order dated 10.8.99 this O.A. was or de. ed
to be adjourned for further period of four months.

But none appeared on either side today.

A
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Under the circumstances the O.A.
r\ fnr default and non-prosecution givingdismissed for aeraui

- fr. nrav for restoration of theliberty to either side to pray

same if so advised.

(Kuldip Singh)
Member (J)

/6K/

(S.R. Adige)
Vice Chairman (A)


